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2017 का विधेयक स.ं3 
 

राजस् थान व वियन वय अ िनधयन वय( ियन वरसन वव विधेयक2 2017 
 

िजैसाकक राजस् थान व विधान व स ा (प रःर्स् थावरक ककया जायेअाव 
 

विनियोग अधिनियमों का निरसि करिे के लिए वििेयक।  

 

 भारत गणराज् य के अ़ससवि  ि्ष  म  रास्‍  ाि राज् य वििाि-
मण् डि नि्‍ िलिितत अधिनियम बिाता है:-   
 

 1. सकं्षिप् क न वा( रर ्ार्‍  .- (1) इस अधिनियम का िाम 
रास्‍  ाि विनियोग अधिनियम (निरसि) अधिनियम2 1 17 है।   

 (1) यह तरुन् त ्रवित्त  होगा।    

 2. कयकरय वियन वय अ िनधयन वय(ों का यन वरसन व.- अिसुचूी म  
विनिर्दष ष् ट अधिनियलमनतया  इसके ्िारा निरलसत की साती हैं।  

 3. व् यािव्ायां.- इस अधिनियम ्िारा ककसी अधिनियलमनत का 
निरसि ऐसी ककसी भी अन् य अधिनियलमनत को ्रवभावित िह   करेगा 
जससम  ऐसी निरलसत अधिनियलमनत िाग2ू सज्‍मलित या निर्दष ष् ट की 
गयी है; 
 और यह अधिनियम पहिे से ह  की गयी या भगुती गयी ककसी 
बात की विधिमान् यता2 अविधिमान् यता2 ्रवभाि या पिरणामों2 या पहि ेह  
अजसष त2 उ्भतू या उपगत ककसी अधिकार2 हक2 बाध् यता या दानय्‍ ि या 
उसके स ब ि म  ककसी उपचार या कायष िाह  या ककसी ऋण2 शाज्‍त2 
बाध् यता2 दानय्‍ ि2 दािे या मा ग का या से को  निममोचचि या उन् मोचि 
या पहिे ह  अिदु्त  ककसी क्षनतपनूत ष  या ककसी भी पिूष  कायष  या बात के 
सबतू को ्रवभावित िह   करेगा;  

 ि ह  यह अधिनियम विधि के ककसी लस्िान् त या नियम2 या 
्‍  ावपत अधिकािरता2 अलभिचि के ्रवप प या अिरुम,म2 प्िनत या 
्रवकरम,या2 या वि्यमाि विशे् ाधिकार2 निबिंि2 छूट2 पद या नियजुतत को2 
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इस बात के होत े हुए भी ्रवभावित करेगा कक िे इसके ्िारा निरलसत 
ककसी अधिनियलमनत के ्िारा2 उसम  या उससे ककसी भी र नत स ेरम,मश: 
अलभपषु् ट या मान् य या ्‍ य्ु‍ पन् ि हुए हैं;   

 ि ह  इस अधिनियम ्िारा ककसी अधिनियलमनत का निरसि2 
ऐसी ककसी भी  अधिकािरता2 पद2 दानय्‍ ि2 अधिकार2 हक2 विशे् ाधिकार2 
निबिंि2 छूट2 प्िनत2 ्रवकरम,या या अन् य वि्य या बात को पिुुजज् सीवित 
या ्रव्‍ यािनत ष त करेगा सो अब वि्यमाि या ्रवित्त  िह   है;  

 ि ह  इस अधिनियम ्िारा अधिनियलमनतयों का निरसि ककसी 
्रवाधिकार  ्िारा उसके स ब ि म  की गयी या की सािे िाि  स पर क्षा2 
पर क्षा2 िेता2 अन् िे्ण2 सा च या ककसी अन् य कारष िा  पर ्रवभाि डािेगा 
और ऐसी स पर क्षा2 पर क्षा2 िेता2 अन् िे्ण2 सा च या कारष िा  उसी ्रवकार 
की सा सकेगी और2 या सार  रती सा सकेगी मािो उत त 
अधिनियलमनतया  इस अधिनियम ्िारा निरलसत िह   की गयी हैं। 
   

___________ 
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िन वःसचूी 
िधारा 2 देखिएव 

 

क्र.
सं. 

िर्ष िनधयन वय( 
सं.  

संक्षिप् क न वा( 

1 2 3 4 
1.  195  16 रास्‍  ाि विनियोग अधिनियम2 195   
2.  1951 9 रास्‍  ाि विनियोग अधिनियम2 1951 
3.  1951 1  रास्‍  ाि विनियोग (स . 1) अधिनियम2 1951 
4.  1951 11 रास्‍  ाि विनियोग (स . 1) (स शोिि) 

अधिनियम2 1951 
5.  1951 8 रास्‍  ाि विनियोग अधिनियम2 1951  
6.  1951 11 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1951 
7.  1951 11 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1951 
8.  1951 13 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1951 
9.  1951 19 रास्‍  ाि विनियोग (स . 5) अधिनियम2 1951 
10.  1953 1  रास्‍  ाि विनियोग (स . 1) अधिनियम2 1953 
11.  1953 11 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1953 
12.  1953 1  रास्‍  ाि विनियोग (स . 3) अधिनियम2 1953 
13.  1954 3 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1954 
14.  1954 4 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1954 
15.  1954 5 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1954 
16.  1954 1  रास्‍  ाि विनियोग (स . 4) अधिनियम2 1954 
17.  1955 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1955 
18.  1955 4 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1955 
19.  1955 1  रास्‍  ाि विनियोग (स . 3) अधिनियम2 1955 
20.  1955 15 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1955 
21.  1956 3 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1956 
22.  1956 4 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1956 
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23.  1956 3  रास्‍  ाि विनियोग (स . 3) अधिनियम2 1956 
24.  1956 31 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1956 

1 2 3 4 
25.  1957 11 रास्‍  ाि विनियोग (िेतािदुाि) अधिनियम2 

1957 
26.  1957 1  रास्‍  ाि विनियोग (स . 1) अधिनियम2 1957 
27.  1958 3 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1958 
28.  1958 8 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1958 
29.  1959 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1959 
30.  1959 9 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1959 
31.  1959 11 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1959 
32.  1959 44 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1959 
33.  196  5 रास्‍  ाि विनियोग (स . 1) अधिनियम2 196  
34.  196  1  रास्‍  ाि विनियोग (स . 1) अधिनियम2 196  
35.  196  36 रास्‍  ाि विनियोग (स . 3) अधिनियम2 196  
36.  1961 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1961 
37.  1961 5 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1961 
38.  1961 31 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1961 
39.  1961 31 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1961 
40.  1961 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1961 
41.  1961 1 रास्‍  ाि विनियोग (िेतािुदाि) अधिनियम2 1961 
42.  1961 1  रास्‍  ाि विनियोग (स . 1) अधिनियम2 1961 
43.  1963 4 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1963 
44.  1963 5 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1963 
45.  1963 6 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1963 
46.  1963 17 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1963 
47.  1963 19 रास्‍  ाि विनियोग (स . 5) अधिनियम2 1963 
48.  1964 7 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1964 
49.  1964 8 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1964 
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50.  1964 18 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1964 

51.  1964 19 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1964 
1 2 3 4 

52.  1965 3 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1965 
53.  1965 4 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1965 
54.  1965 17 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1965 
55.  1965 18 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1965 
56.  1965 19 रास्‍  ाि विनियोग (स . 5) अधिनियम2 1965 
57.  1966 5 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1966 
58.  1966 6 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1966 
59.  1966 11 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1966 
60.  1967 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1967 
61.  1967 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1967 
62.  1968 6 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1968 
63.  1968 7 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1968 
64.  1968 11 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1968 
65.  1968 16 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1968 
66.  1969 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1969 
67.  1969 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1969 
68.  1969 14 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1969 
69.  197  1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 197  
70.  197  3 रास्‍  ाि विनियोग (स . 3) अधिनियम2 197  
71.  197  15 रास्‍  ाि विनियोग (स . 4) अधिनियम2 197  
72.  1971 1 रास्‍  ाि विनियोग (िेतािदुाि) अधिनियम2 

1971 
73.  1971 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1971 
74.  1971 9 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1971 
75.  1971 3 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1971 
76.  1971 4 रास्‍  ाि विनियोग (िेतािदुाि) अधिनियम2 
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1971 
77.  1971 9 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1971 
78.  1973 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1973 
79.  1973 3 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1973 

1 2 3 4 
80.  1973 4 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1973 
81.  1973 11 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1973 
82.  1973 11(क) रास्‍  ाि विनियोग (स . 5) अधिनियम2 1973 
83.  1973 16 रास्‍  ाि विनियोग (स . 6) अधिनियम2 1973 
84.  1974 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1974 
85.  1974 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1974 
86.  1974 11 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1974 
87.  1975 19 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1975 
88.  1975 1  रास्‍  ाि विनियोग (स . 1) अधिनियम2 1975 
89.  1976 19 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1976 
90.  1976 1  रास्‍  ाि विनियोग (स . 1) अधिनियम2 1976 
91.  1976 11 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1976 
92.  1976 11 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1976 
93.  1976 41 रास्‍  ाि विनियोग (स . 5) अधिनियम2 1976 
94.  1976 41 रास्‍  ाि विनियोग (स . 6) अधिनियम2 1976 
95.  1977 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1977 
96.  1977 1 रास्‍  ाि विनियोग (िेतािदुाि) अधिनियम2 1977 
97.  1977 11 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1977 
98.  1978 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1978 
99.  1978 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1978 
100.  1978 19 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1978 
101.  1978 1  रास्‍  ाि विनियोग (स . 4) अधिनियम2 1978 
102.  1979 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1979 
103.  1979 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1979 
104.  1979 11 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1979 
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105.  1979 13 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1979 
106.  1979 14 रास्‍  ाि विनियोग (स . 5) अधिनियम2 1979 
107.  1981 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1981 
108.  1981 3 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1981 

1 2 3 4 
109.  1981 8 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1981 
110.  1981 6 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1981 
111.  1981 7 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1981 
112.  1981 11 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1981 
113.  1981 13 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1981 
114.  1983 4 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1983 
115.  1983 5 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1983 
116.  1984 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1984 
117.  1984 3 रास्‍  ाि विनियोग (िेतािदुाि) (स . 3) 

अधिनियम2 1984 
118.  1984 5 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1984 
119.  1984 1  रास्‍  ाि विनियोग (स . 4) अधिनियम2 1984 
120.  1984 16 रास्‍  ाि विनियोग (स . 5) अधिनियम2 1984 
121.  1984 17 रास्‍  ाि विनियोग (स . 6) अधिनियम2 1984 
122.  1985 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1985 
123.  1985 1 रास्‍  ाि विनियोग (िेतािदुाि) (स . 1) 

अधिनियम2 1985 
124.  1985 3 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1985 
125.  1985 5 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1985 
126.  1986 13 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1986 
127.  1986 14 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1986 
128.  1986 18 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1986 
129.  1986 19 रास्‍  ाि विनियोग (स . 5) अधिनियम2 1986 
130.  1986 1  रास्‍  ाि विनियोग (स . 4) अधिनियम2 1986 
131.  1986 11 रास्‍  ाि विनियोग (स . 6) अधिनियम2 1986 
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132.  1987 5 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1987 
133.  1987 6 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1987 
134.  1987 31 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1987 
135.  1987 31 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1987 

1 2 3 4 
136.  1987 33 रास्‍  ाि विनियोग (स . 5) अधिनियम2 1987 
137.  1988 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1988 
138.  1988 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1988 
139.  1988 11 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1988 
140.  1989 1 रास्‍  ाि विनियोग (िेतािदुाि) (स . 1) 

अधिनियम2 1989 
141.  1989 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1989 
142.  1989 9 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1989 
143.  1989 1  रास्‍  ाि विनियोग (स . 4) अधिनियम2 1989 
144.  199  4 रास्‍  ाि विनियोग (स . 1) अधिनियम2 199  
145.  199  5 रास्‍  ाि विनियोग (स . 1) अधिनियम2 199  
146.  199  6 रास्‍  ाि विनियोग (िेतािदुाि) (स . 3) 

अधिनियम2 199  
147.  199  11 रास्‍  ाि विनियोग (स . 4) अधिनियम2 199  
148.  1991 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1991 
149.  1991 5 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1991 
150.  1991 17 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1991 
151.  1991 3 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1991 
152.  1991 4 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1991 
153.  1991 3  रास्‍  ाि विनियोग (स . 3) अधिनियम2 1991 
154.  1991 31 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1991 
155.  1994 3 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1994 
156.  1994 4 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1994 
157.  1994 7 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1994 
158.  1994 8 रास्‍  ाि विनियोग (िेतािदुाि) (स . 4) 
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अधिनियम2 1994 
159.  1994 9 रास्‍  ाि विनियोग (स . 5) अधिनियम2 1994 
160.  1994 1  रास्‍  ाि विनियोग (स . 6) अधिनियम2 1994 
161.  1995 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1995 

1 2 3 4 
162.  1995 3 रास्‍  ाि विनियोग (िेतािदुाि) (स . 1) 

अधिनियम2 1995 
163.  1995 11 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1995 
164.  1995 15 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1995 
165.  1996 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1996 
166.  1996 1 रास्‍  ाि विनियोग (िेतािदुाि) (स . 1) 

अधिनियम2 1996 
167.  1996 5 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1996 
168.  1997 5 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1997 
169.  1997 6 रास्‍  ाि विनियोग (िेतािदुाि) (स . 1) 

अधिनियम2 1997 
170.  1997 8 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1997 
171.  1997 11 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1997 
172.  1997 11 रास्‍  ाि विनियोग (स . 7) अधिनियम2 1997 
173.  1997 13 रास्‍  ाि विनियोग (स . 8) अधिनियम2 1997 
174.  1997 14 रास्‍  ाि विनियोग (स . 9) अधिनियम2 1997 
175.  1997 16 रास्‍  ाि विनियोग (स . 5) अधिनियम2 1997 
176.  1997 17 रास्‍  ाि विनियोग (स . 6) अधिनियम2 1997 
177.  1998 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1998 
178.  1998 1 रास्‍  ाि विनियोग (िेतािदुाि) (स . 1) 

अधिनियम2 1998 
179.  1998 7 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1998 
180.  1999 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1999 
181.  1999 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1999 
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182.  1999 3 रास्‍  ाि विनियोग (िेतािदुाि) (स . 3) 
अधिनियम2 1999 

183.  1999 7 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1999 

184.  1    1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1    
1 2 3 4 

185.  1    3 रास्‍  ाि विनियोग (िेतािदुाि) (स . 1) 
अधिनियम2 1    

186.  1    4 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1    
187.  1    15 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1    
188.  1    16 रास्‍  ाि विनियोग (स . 5) अधिनियम2 1    
189.  1  1 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1  1 
190.  1  1 1 रास्‍  ाि विनियोग (िेतािदुाि) (स . 1) 

अधिनियम2 1  1 
191.  1  1 4 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1  1 
192.  1  1 7 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1  1 
193.  1  1 1 रास्‍  ाि विनियोग (िेतािदुाि) (स . 1) 

अधिनियम2 1  1 
194.  1  1 3 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1  1 
195.  1  1 4 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1  1 
196.  1  1 1  रास्‍  ाि विनियोग (स . 4) अधिनियम2 1  1 
197.  1  1 11 रास्‍  ाि विनियोग (स . 5) अधिनियम2 1  1 
198.  1  1 11 रास्‍  ाि विनियोग (स . 6) अधिनियम2 1  1 
199.  1  3 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1  3 
200.  1  3 3 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1  3 
201.  1  3 16 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1  3 
202.  1  3 17 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1  3 
203.  1  3 18 रास्‍  ाि विनियोग (स . 5) अधिनियम2 1  3 
204.  1  3 19 रास्‍  ाि विनियोग (स . 6) अधिनियम2 1  3 
205.  1  4 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1  4 
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206.  1  4 3 रास्‍  ाि विनियोग (िेतािदुाि) (स . 1) 
अधिनियम2 1  4 

207.  1  4 4 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1  4 

208.  1  5 5 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1  5 
1 2 3 4 

209.  1  5 6 रास्‍  ाि विनियोग (िेतािदुाि) (स . 1) 
अधिनियम2 1  5 

210.  1  5 14 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1  5 
211.  1  6 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1  6 
212.  1  6 3 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1  6 
213.  1  6 15 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1  6 
214.  1  6 16 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1  6 
215.  1  6 17 रास्‍  ाि विनियोग (स . 5) अधिनियम2 1  6 
216.  1  7 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1  7 
217.  1  7 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1  7 
218.  1  7 8 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1  7 
219.  1  8 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1  8 
220.  1  8 3 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1  8 
221.  1  8 9 रास्‍  ाि विनियोग (स . 3) अधिनियम2 1  8 
222.  1  8 1  रास्‍  ाि विनियोग (स . 4) अधिनियम2 1  8 
223.  1  8 16 रास्‍  ाि विनियोग (स . 5) अधिनियम2 1  8 
224.  1  9 8 रास्‍  ाि विनियोग (िेतािुदाि) (स . 3) अधिनियम2 

1  9 
225.  1  9 9 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1  9 
226.  1  9 11 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1  9 
227.  1  9 1  रास्‍  ाि विनियोग (स . 1) अधिनियम2 1  9 
228.  1 1  1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1 1  
229.  1 11 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1 11 
230.  1 11 1 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1 11 
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231.  1 11 3 रास्‍  ाि विनियोग (स . 1) अधिनियम2 1 11 
232.  1 11 7 रास्‍  ाि विनियोग (िेतािुदाि) (स . 3) अधिनियम2 

1 11 
233.  1 11 8 रास्‍  ाि विनियोग (स . 4) अधिनियम2 1 11 
234.  1 11 34 रास्‍  ाि विनियोग (स . 5) अधिनियम2 1 11 
235.  1 11 35 रास्‍  ाि विनियोग (स . 6) अधिनियम2 1 11 

उद्देश् यों रर कार ों का कथन व 

 

 राज् य सरकार िे रास्‍  ाि म  वि्यमाि अ्रवचलित और 
अिािश् यक विधियों को निरलसत करिे का विनिश् चय ककया  ा। इसी 
अलभयाि म 2 ि्ष  195  स े1 11 की कािािधि के दौराि अधिनियलमत 
ककये गये 135 विनियोग अधिनियमों की पहचाि ऐसी विधियों के प प म  
की गयी है जसन् होंिे अपिा ्रवयोसि पणूष  कर लिया है और सो 
गतकालिक एि  ्रवभािह ि हो गयी हैं। इसलिए2 उपयुष त त अधिनियलमनतयों 
को निरलसत ककया सािा ्रव्‍ तावित है।       

 

 य ह वििेयक पिूमोचत त उ्देश् यों की ्रवाजकत के लिए  जकसत है।  

 अत: वििेयक ्रव्‍ ततु है।  

 

                                             िसनु् िरा रासे2 
् ारी (तं्री। 

 

 

 

 

 

 

 

 

 

 



13 

 

 

 

 

 

 

 

 

 

 

(Authorised English Translation) 

Bill No. 3 of 2017 

THE RAJASTHAN APPROPRIATION ACTS (REPEAL)  

BILL, 2017 

(To be Introduced in the Rajasthan Legislative Assembly) 

 

A 

 

Bill 

to repeal Appropriation Acts. 

 

Be it enacted by the Rajasthan State Legislature in the                

Sixty-eighth Year of the Republic of India, as follows:- 

1.  Short title and commencement.- (1) This Act may be 

called the Rajasthan Appropriation Acts  (Repeal) Act, 2017. 

(2) It shall come into force at once. 

2. Repeal of certain Appropriation Acts.- The 

enactments specified in the Schedule are hereby repealed. 

3. Savings.- The repeal by this Act of any enactment shall 

not affect any other enactment in which the repealed enactment has 

been applied, incorporated or referred to; 
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and this Act shall not affect the validity, invalidity, effect or 

consequences of anything already done or suffered, or any right, 

title, obligation or liability already acquired, accrued or incurred, 

or any remedy or proceeding in respect thereof, or any release or 

discharge of or from any debt, penalty, obligation, liability, claim 

or demand, or any indemnity already granted, or the proof of any 

past act or thing; 

 

nor shall this Act affect any principle or rule of law, or 

established jurisdiction, form or  course of pleading, practice or 

procedure, or existing privilege, restriction, exemption, office or 

appointment, notwithstanding that the same respectively may have 

been in any manner affirmed or recognized or derived by, in or 

from any enactment hereby repealed; 

nor shall the repeal by this Act of any enactment revive or 

restore any jurisdiction, office, liability, right, title, privilege, 

restriction, exemption, practice, procedure or other matter or thing 

not now existing or in force;  

nor shall the repeal of the enactments by this Act affect the 

audit, examination, accounting, investigation, inquiry or any other 

action taken or to be taken in relation thereto by any authority and 

such audit, examination, accounting, investigation, inquiry or 

action could be taken, and, or continued as if the said enactments 

are not  repealed by this Act.  

________ 
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THE SCHEDULE 

(See section 2) 

S. 

No. Year 

Act 

No. Short Title 

1 2 3 4 

1.  1950 16 The Rajasthan Appropriation Act,1950 

2.  1951 9 The Rajasthan Appropriation Act,1951 

3.  1951 10 The Rajasthan Appropriation  (No. 2) Act,1951 

4.  1951 22 The Rajasthan Appropriation (No. 2) 

(Amendment)  Act,1951 

5.  1952 8 The Rajasthan Appropriation Act,1952 

6.  1952 11 The Rajasthan Appropriation (No. 2) Act,1952 

7.  1952 12 The Rajasthan Appropriation (No. 3) Act,1952 

8.  1952 23 The Rajasthan Appropriation (No. 4) Act, 1952 

9.  1952 29 The Rajasthan Appropriation (No. 5) Act,1952 

10.  1953 10 The Rajasthan Appropriation (No. 1) Act,1953 

11.  1953 11 The Rajasthan Appropriation (No. 2) Act,1953 

12.  1953 20 The Rajasthan Appropriation (No.3) Act,1953 

13.  1954 3 The Rajasthan Appropriation (No. 1) Act,1954 

14.  1954 4 The Rajasthan Appropriation (No. 2) Act,1954 

15.  1954 5 The Rajasthan Appropriation (No. 3) Act,1954 

16.  1954 20 The Rajasthan Appropriation (No. 4) Act,1954 

17.  1955 2 The Rajasthan Appropriation (No. 1) Act,1955 

18.  1955 4 The Rajasthan Appropriation (No. 2) Act,1955 

19.  1955 20 The Rajasthan Appropriation (No. 3) Act,1955 

20.  1955 25 The Rajasthan Appropriation (No. 4) Act,1955 

21.  1956 3 The Rajasthan Appropriation (No. 1) Act,1956 

22.  1956 4 The Rajasthan Appropriation (No. 2) Act,1956 

23.  1956 30 The Rajasthan Appropriation (No. 3) Act,1956 

24.  1956 31 The Rajasthan Appropriation (No. 4) Act,1956 

25.  1957 12 The Rajasthan Appropriation (Vote on Account ) 

Act,1957 

26.  1957 20 The Rajasthan Appropriation (No. 1) Act,1957 

27.  1958 3 The Rajasthan Appropriation (No. 1) Act,1958 

28.  1958 8 The Rajasthan Appropriation (No. 2) Act,1958 
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1 2 3 4 

29.  1959 1 The Rajasthan Appropriation (No. 1) Act,1959 

30.  1959 9 The Rajasthan Appropriation (No. 2) Act,1959 

31.  1959 12 The Rajasthan Appropriation (No. 3) Act,1959 

32.  1959 44 The Rajasthan Appropriation (No. 4) Act,1959 

33.  1960 5 The Rajasthan Appropriation (No. 1) Act, 1960 

34.  1960 10 The Rajasthan Appropriation (No. 2) Act,1960 

35.  1960 36 The Rajasthan Appropriation (No. 3) Act,1960  

36.  1961 2 The Rajasthan Appropriation (No. 1) Act,1961 

37.  1961 5 The Rajasthan Appropriation (No. 2) Act,1961 

38.  1961 31 The Rajasthan Appropriation (No. 3) Act,1961 

39.  1961 32 The Rajasthan Appropriation (No. 4) Act,1961 

40.  1962 1 The Rajasthan Appropriation (No. 1) Act, 1962 

41.  1962 2 The Rajasthan Appropriation (Vote on 

Account) Act,1962 

42.  1962 10 The Rajasthan Appropriation (No. 2) Act,1962  

43.  1963 4 The Rajasthan Appropriation (No. 1) Act,1963 

44.  1963 5 The Rajasthan Appropriation (No. 2) Act,1963 

45.  1963 6 The Rajasthan Appropriation (No. 3) Act,1963 

46.  1963 17 The Rajasthan Appropriation (No. 4) Act,1963 

47.  1963 19 The Rajasthan Appropriation (No. 5) Act,1963 

48.  1964 7 The Rajasthan Appropriation (No. 1) Act,1964 

49.  1964 8 The Rajasthan Appropriation (No. 2) Act,1964 

50.  1964 28 The Rajasthan Appropriation (No. 3) Act,1964 

51.  1964 29 The Rajasthan Appropriation (No. 4) Act,1964 

52.  1965 3 The Rajasthan Appropriation (No. 1) Act,1965 

53.  1965 4 The Rajasthan Appropriation (No. 2) Act,1965 

54.  1965 17 The Rajasthan Appropriation (No. 3) Act,1965 

55.  1965 18 The Rajasthan Appropriation (No. 4) Act,1965 

56.  1965 19 The Rajasthan Appropriation (No. 5) Act,1965 

57.  1966 5 The Rajasthan Appropriation (No. 1) Act,1966 

58.  1966 6 The Rajasthan Appropriation (No. 2) Act,1966 

59.  1966 12 The Rajasthan Appropriation (No. 3) Act,1966 

60.  1967 1 The Rajasthan Appropriation (No. 1) Act,1967 

61.  1967 2 The Rajasthan Appropriation (No. 2) Act,1967 
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1 2 3 4 

62.  1968 6 The Rajasthan Appropriation (No. 2) Act,1968 

63.  1968 7 The Rajasthan Appropriation (No. 3 ) Act,1968 

64.  1968 12 The Rajasthan Appropriation (No. 1) Act,1968 

65.  1968 16 The Rajasthan Appropriation (No. 4)  Act,1968 

66.  1969 1 The Rajasthan Appropriation (No. 1) Act ,1969 

67.  1969 2 The Rajasthan Appropriation( No. 2) Act,1969 

68.  1969 14 The Rajasthan Appropriation (No. 3) Act,1969 

69.  1970 2 The Rajasthan Appropriation (No. 2) Act,1970 

70.  1970 3 The Rajasthan Appropriation (No. 3) Act,1970 

71.  1970 25 The Rajasthan Appropriation (No. 4) Act,1970 

72.  1971 1 The Rajasthan Appropriation (Vote on 

Account) Act,1971 

73.  1971 2 The Rajasthan Appropriation (No. 1) Act,1971 

74.  1971 9 The Rajasthan Appropriation (No. 2) Act,1971 

75.  1972 3 The Rajasthan Appropriation (No. 1) Act,1972 

76.  1972 4 The Rajasthan Appropriation (Vote on Account ) 

Act,1972 

77.  1972 9 The Rajasthan Appropriation (No. 2) Act,1972 

78.  1973 2 The Rajasthan Appropriation (No. 1) Act,1973 

79.  1973 3 The Rajasthan Appropriation (No. 2) Act,1973 

80.  1973 4 The Rajasthan Appropriation (No. 3) Act,1973 

81.  1973 12 The Rajasthan Appropriation (No. 4) Act,1973 

82.  1973 12 

(A) 

The Rajasthan Appropriation (No. 5) Act,1973 

83.  1973 16 The Rajasthan Appropriation (No. 6) Act,1973 

84.  1974 1 The Rajasthan Appropriation (No. 1) Act,1974 

85.  1974 2 The Rajasthan Appropriation (No. 2) Act,1974 

86.  1974 11 The Rajasthan Appropriation (No. 3) Act,1974 

87.  1975 19 The Rajasthan Appropriation (No. 1) Act,1975 

88.  1975 20 The Rajasthan Appropriation (No. 2) Act,1975 

89.  1976 19 The Rajasthan Appropriation (No. 1) Act,1976 

90.  1976 20 The Rajasthan Appropriation (No. 2) Act,1976 

91.  1976 21 The Rajasthan Appropriation ( No. 3) Act,1976 

92.  1976 22 The Rajasthan Appropriation (No. 4) Act,1976 
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1 2 3 4 

93.  1976 41 The Rajasthan Appropriation (No. 5) Act,1976 

94.  1976 42 The Rajasthan Appropriation (No. 6) Act,1976 

95.  1977 1 The Rajasthan Appropriation (No. 1) Act,1977 

96.  1977 2 The Rajasthan Appropriation (Vote on Account ) 

Act,1977 

97.  1977 11 The Rajasthan Appropriation ( No. 2) Act,1977 

98.  1978 1 The Rajasthan Appropriation (No. 1) Act,1978 

99.  1978 2 The Rajasthan Appropriation (No. 2) Act,1978 

100.  1978 19 The Rajasthan Appropriation (No. 3) Act,1978 

101.  1978 20 The Rajasthan Appropriation (No. 4) Act,1978 

102.  1979 1 The Rajasthan Appropriation (No. 1) Act,1979 

103.  1979 2 The Rajasthan Appropriation (No. 2) Act,1979 

104.  1979 12 The Rajasthan Appropriation (No. 3) Act,1979 

105.  1979 13 The Rajasthan Appropriation( No. 4) Act,1979 

106.  1979 14 The Rajasthan Appropriation(No .5) Act,1979 

107.  1981 2 The Rajasthan Appropriation (No. 1) Act,1981 

108.  1981 3 The Rajasthan Appropriation (No. 2) Act,1981 

109.  1981 8 The Rajasthan Appropriation (No. 3) Act,1981 

110.  1982 6 The Rajasthan Appropriation (No. 1) Act,1982 

111.  1982 7 The Rajasthan Appropriation (No. 2) Act,1982 

112.  1982 22 The Rajasthan Appropriation (No. 3) Act,1982 

113.  1982 23 The Rajasthan Appropriation (No. 4) Act,1982 

114.  1983 4 The Rajasthan Appropriation (No. 1) Act,1983 

115.  1983 5 The Rajasthan Appropriation (No. 2) Act,1983 

116.  1984 2 The Rajasthan Appropriation (No. 1) Act,1984 

117.  1984 3 The Rajasthan Appropriation (Vote on 

Account) (No. 3 ) Act, 1984 

118.  1984 5 The Rajasthan Appropriation (No. 2) Act,1984 

119.  1984 10 The Rajasthan Appropriation (No. 4) Act,1984 

120.  1984 16 The Rajasthan Appropriation (No. 5) Act,1984 

121.  1984 17 The Rajasthan Appropriation (No. 6) Act,1984 

122.  1985 1 The Rajasthan Appropriation (No. 1) Act,1985 

123.  1985 2 The Rajasthan Appropriation ( Vote on 

Account) (No. 2) Act, 1985 
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124.  1985 3 The Rajasthan Appropriation( No. 3) Act,1985 

125.  1985 5 The Rajasthan Appropriation (No. 4) Act,1985 

126.  1986 13 The Rajasthan Appropriation (No. 1) Act,1986 

127.  1986 14 The Rajasthan Appropriation (No. 2) Act,1986 

128.  1986 18 The Rajasthan Appropriation (No. 3) Act,1986 

129.  1986 19 The Rajasthan Appropriation (No. 5) Act,1986 

130.  1986 20 The Rajasthan Appropriation (No. 4) Act,1986 

131.  1986 21 The Rajasthan Appropriation (No. 6) Act,1986 

132.  1987 5 The Rajasthan Appropriation (No. 1) Act,1987 

133.  1987 6 The Rajasthan Appropriation (No. 2) Act,1987 

134.  1987 31 The Rajasthan Appropriation (No. 3) Act,1987 

135.  1987 32 The Rajasthan Appropriation (No. 4) Act,1987 

136.  1987 33 The Rajasthan Appropriation (No. 5) Act,1987 

137.  1988 1 The Rajasthan Appropriation (No. 1) Act,1988 

138.  1988 2 The Rajasthan Appropriation (No. 2) Act,1988 

139.  1988 12 The Rajasthan Appropriation (No. 3) Act,1988 

140.  1989 1 The Rajasthan Appropriation (Vote on 

Account) (No. 2) Act, 1989 

141.  1989 2 The Rajasthan Appropriation (No. 1) Act,1989 

142.  1989 9 The Rajasthan Appropriation (No. 3) Act,1989 

143.  1989 10 The Rajasthan Appropriation (No. 4) Act,1989 

144.  1990 4 The Rajasthan Appropriation (No. 1) Act,1990 

145.  1990 5 The Rajasthan Appropriation (No. 2) Act,1990 

146.  1990 6 The Rajasthan Appropriation (Vote on 

Account) (No. 3) Act, 1990 

147.  1990 11 The Rajasthan Appropriation (No. 4) Act,1990 

148.  1991 1 The Rajasthan Appropriation (No. 1) Act,1991 

149.  1991 5 The Rajasthan Appropriation (No .2) Act,1991  

150.  1991 17 The Rajasthan Appropriation (No. 3) Act,1991 

151.  1992 3 The Rajasthan Appropriation (No. 1) Act,1992 

152.  1992 4 The Rajasthan Appropriation (No. 2) Act,1992 

153.  1992 30 The Rajasthan Appropriation (No. 3) Act,1992 

154.  1992 31 The Rajasthan Appropriation (No. 4) Act,1992 

155.  1994 3 The Rajasthan Appropriation (No. 1) Act,1994 
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156.  1994 4 The Rajasthan Appropriation  (No. 2) Act,1994 

157.  1994 7 The Rajasthan Appropriation (No. 3) Act,1994 

158.  1994 8 The Rajasthan Appropriation (Vote on 

Account) (No. 4) Act, 1994 

159.  1994 9 The Rajasthan Appropriation (No. 5) Act,1994 

160.  1994 20 The Rajasthan Appropriation (No. 6) Act,1994 

161.  1995 2 The Rajasthan Appropriation (No. 1) Act,1995 

162.  1995 3 The Rajasthan Appropriation (Vote on 

Account) ( No. 2) Act, 1995 

163.  1995 12 The Rajasthan Appropriation (No. 3) Act,1995 

164.  1995 25 The Rajasthan Appropriation (No. 4) Act,1995 

165.  1996 1 The Rajasthan Appropriation (No. 1) Act,1996 

166.  1996 2 The Rajasthan Appropriation (Vote on 

Account) (No. 2) Act, 1996 

167.  1996 5 The Rajasthan Appropriation (No. 3) Act,1996 

168.  1997 5 The Rajasthan Appropriation   No. 1) Act,1997 

169.  1997 6 The Rajasthan Appropriation (Vote on 

Account) (No. 2) Act, 1997 

170.  1997 8 The Rajasthan Appropriation (No. 3) Act,1997 

171.  1997 11 The Rajasthan Appropriation (No. 4) Act,1997 

172.  1997 12 The Rajasthan Appropriation (No. 7) Act,1997 

173.  1997 13 The Rajasthan Appropriation (No. 8) Act,1997 

174.  1997 14 The Rajasthan Appropriation (No. 9) Act,1997 

175.  1997 16 The Rajasthan Appropriation (No. 5) Act,1997 

176.  1997 17 The Rajasthan Appropriation (No. 6) Act,1997 

177.  1998 1 The Rajasthan Appropriation (No. 1) Act,1998 

178.  1998 2 The Rajasthan Appropriation (Vote on 

Account) (No. 2) Act,1998 

179.  1998 7 The Rajasthan Appropriation (No. 3) Act,1998 

180.  1999 1 The Rajasthan Appropriation (No. 1)  Act,1999  

181.  1999 2 The Rajasthan Appropriation (No. 2) Act,1999 

182.  1999 3 The Rajasthan Appropriation ( Vote on 

Account) (No. 3) Act,1999 

183.  1999 7 The Rajasthan Appropriation(No. 4)  Act,1999 

184.  2000 2 The Rajasthan Appropriation (No. 1) Act,2000 
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185.  2000 3 The Rajasthan Appropriation ( Vote on 

account) (No. 2) Act,2000  

186.  2000 4 The Rajasthan Appropriation (No. 3) Act, 2000 

187.  2000 15 The Rajasthan Appropriation (No. 4) Act, 2000 

188.  2000 16 The Rajasthan Appropriation (No. 5) Act, 2000 

189.  2001 1 The Rajasthan Appropriation (No. 1) Act, 2001 

190.  2001 2 The Rajasthan Appropriation (Vote  on  

Account) (No. 2) Act, 2001 

191.  2001 4 The Rajasthan Appropriation (No. 3) Act, 2001 

192.  2001 7 The Rajasthan Appropriation (No. 4) Act, 2001 

193.  2002 2 The Rajasthan Appropriation (Vote on 

Account) (No. 2) Act, 2002 

194.  2002 3 The Rajasthan Appropriation (No. 1) Act, 2002 

195.  2002 4 The Rajasthan Appropriation (No. 3) Act, 2002 

196.  2002 10 The Rajasthan Appropriation (No. 4) Act, 2002 

197.  2002 11 The Rajasthan Appropriation (No. 5) Act, 2002 

198.  2002 12 The Rajasthan Appropriation (No. 6) Act, 2002 

199.  2003 2 The Rajasthan Appropriation (No. 1) Act, 2003 

200.  2003 3 The Rajasthan Appropriation (No. 2) Act, 2003 

201.  2003 16 The Rajasthan Appropriation (No. 3) Act, 2003 

202.  2003 17 The Rajasthan Appropriation (No. 4) Act, 2003 

203.  2003 18 The Rajasthan Appropriation (No. 5) Act , 

2003 

204.  2003 19 The Rajasthan Appropriation (No. 6) Act, 2003 

205.  2004 2 The Rajasthan Appropriation (No. 1) Act, 2004 

206.  2004 3 The Rajasthan Appropriation (Vote on Account ) 

(No. 2) Act,  2004 

207.  2004 4 The Rajasthan Appropriation (No. 3) Act, 2004 

208.  2005 5 The Rajasthan Appropriation (No. 1) Act, 2005 

209.  2005 6 The Rajasthan Appropriation (Vote on 

Account) (No. 2) Act, 2005 

210.  2005 14 The Rajasthan Appropriation (No. 3) Act, 2005 

211.  2006 2 The Rajasthan Appropriation(No. 1) Act, 2006 

212.  2006 3 The Rajasthan Appropriation (No. 2) Act, 2006 

213.  2006 15 The Rajasthan Appropriation (No. 3)  Act, 

2006 
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214.  2006 16 The Rajasthan Appropriation (No. 4) Act, 2006 

215.  2006 17 The Rajasthan Appropriation (No. 5) Act, 2006 

216.  2007 1 The Rajasthan Appropriation (No. 1) Act, 2007 

217.  2007 2 The Rajasthan Appropriation (No. 2) Act, 2007 

218.  2007 8 The Rajasthan Appropriation (No. 3) Act, 2007 

219.  2008 2 The Rajasthan Appropriation (No. 1) Act, 2008 

220.  2008 3 The Rajasthan Appropriation (No. 2) Act, 2008 

221.  2008 9 The Rajasthan Appropriation (No. 3) Act, 2008 

222.  2008 10 The Rajasthan Appropriation (No. 4) Act, 2008 

223.  2008 26 The Rajasthan Appropriation (No. 5) Act, 2008 

224.  2009 8 The Rajasthan Appropriation (Vote on 

Account) (No. 3) Act, 2009 

225.  2009 9 The Rajasthan Appropriation (No. 2)Act, 2009 

226.  2009 11 The Rajasthan Appropriation  (No. 4)Act, 2009 

227.  2009 20 The Rajasthan Appropriation (No. 1)Act, 2009 

228.  2010 2 The Rajasthan Appropriation (No. 2) Act, 2010 

229.  2011 1 The Rajasthan Appropriation (No. 1) Act, 2011 

230.  2012 2 The Rajasthan Appropriation (No. 1) Act, 2012 

231.  2012 3 The Rajasthan Appropriation (No. 2) Act, 2012 

232.  

2012 7 

The Rajasthan Appropriation (Vote on 

Account) (No. 3) Act, 2012 

233.  2012 8 The Rajasthan Appropriation (No. 4) Act, 2012 

234.  2012 34 The Rajasthan Appropriation (No. 5) Act, 2012 

235.  2012 35 The Rajasthan Appropriation (No. 6) Act, 2012 
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STATEMENT OF OBJECTS AND REASONS 

 

             The State Government had decided to repeal the outdated 

and redundant existing laws in Rajasthan. In the same drive, 235 

Appropriation Acts enacted during the period from year 1950 to 

2012 have been identified as such laws which have fulfilled their 

purpose and have become obsolete and ineffective. Therefore, it is 

proposed to repeal the above enactments. 

               This Bill seeks to achieve the aforesaid objectives. 

               Hence the Bill.  

    िसनु् िरा रास2े 
                                                                          Minister Incharge. 
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राजस् थान व विधान व स ा 
 
 

 
 
 
 
 
 
 
 
 

विनियोग अधिनियमों का निरसि करिे के लिए वििेयक। 

 
 

 
 
 
 
 
 
 
 

िजैसाकक राजस् थान व विधान व स ा (प रःर्स् थावरक ककया जायेअाव 
 
 
 
 
 
 
 
 
 
 
 
 

पतथ् िी रास2 
 सनचि। 
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28 

 
 

Bill No. 3 of 2017 
 
 

THE RAJASTHAN APPROPRIATION ACTS (REPEAL)  

BILL, 2017 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 
 

(To be introduced in the Rajasthan Legislative Assembly) 



29 
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to repeal Appropriation Acts. 
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(To be introduced in the Rajasthan Legislative Assembly) 

 

 

 

 

 

 

 

 

 

 

Prithvi Raj, 

Secretary. 
 

 

 

 
 

 

(Vasundhara Raje, Minister-Incharge) 


